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+[THE MINIS ER OF HOME AF-
FAIRg (SHRI Y E. CHAVAN) : (a)
Yes, Sir.

(b) and (c) The cases registered in
respect of the soecific incidents are
being investigated iccording to law.
Fifteen persons have been arrested.
Eighteen applicati m+ have been received
by the state Gove nroent from the affec-
ted persons for yrants and loans. The
applications are | ncer consideration.]
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f[RELEASE OF PAKISTANI SPY SULTANA
VIALIK

*77. SHRI M N SINGH VARMA :
Will the Ministes of HOME AFFAIRS
be pleased to sta e :

(a) whether a  Pakistani young
woman named Saltana Malik was
found moving in Jymmu and Kashmir
State and in oth r areas of strategic
importance in su picious circumstances ;

(b) whether s e was arrested and
if so, on what s ecific charges; and

(¢) whether it is a fact that she
was later releasec ; if so, the grounds
for her relelse 7]
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to Questions 42
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f[THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN) : (a)
No, Sir.

(b) and (¢) Miss Malik Sultana, a
Pakistani national, was apprehended at
Husainiwala border on 19-3-70. Since
her tarvel documents were not in order,
she was prosecuted under Section 14 of
the Foreigners Act and sentenced on
8-4-70 to pay a fine of Rs. 50/- and to
undergo rigorous imprisonment for one
week on the expiry of which she was
released from jail on 14-4-70 and was
deported to Pakistan on the same day.]

LANDING OF JUMBO-JET AT PALAM
*78. SHRI LAL K. ADVANI :
SHRI C. D. PANDE :

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether a foreign airline propo-
ses to land a Jumbo-jet at Palam in
June or July, 1970 ;

(b) whether all necessary prepara-
tions in this regard have been com-
pleted ;

has
customs,
transport

(c) whether the foreign airline
misgivings to the effect that
immigration clearance and
would present difficulties ; and

(d) if so, the measures
obviate this possibility ?
THE MINISTER OF TOURISM

taken to

AND CIVIL AVIATION (DR.
KARAN SINGH) : (a) According to
present information, Pan American

World Airways propose to bring a
Boeing 747 to Delhi Airport by the
end of September, 1970.

(b) The necessary minimum arrange-
ments and facilities will be available.

(c) Not to our knowledge.
(d) Does not arise.

+{ 1 English translation.
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GEN, CARIAPPA’S SUGGESTION ABOUT
NOMINATION OF EX-SERVICEMEN TO
RAJYA SABHA

*79. SHRI M. D. NARAYAN : will
the Minister of HOME AFFAIRS be
pleased to state :

"

(a) whether Government’s attention
has been drawn to a rvecent press state-
ment by Gen. K. M. Cariappa, Presi-
dent of the Indian Ex-services League,
urging the Government to nominate an
ex-serviceman to Rajya Sabha who
could put their grievances before
Government ; and

(b) if so,
thereto ?

THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN) : (a)
Yes, Sir.

(b) The object of the provisions of
the Constitution regarding nominations
to the Rajya Sabha is to have as its
members persons with special knowledge
or practical experience in respect of
such matters as Literature, Science, Art
and Social Service and not to provide
representation to any particular section
of the community.

Government’s reaction
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[RAJYA SABHA ]

to Questions 44

+[POLITICAL. MURDERS IN WEST BENGAL

*80. SHRI J. P. YADAV : Will the
Minister of HOME AFFAIRS be

pleased to state: .

(a) the number of political rr_lurders,
closure of mills, gheraos, looting of
crops of the farmers and teasing and
molestation of women together with
the names of places where such inci-
dents of teasing and molestation of
women took place in West Bengal
during the regime of the United Front
Government ;

(b) whether Government will set up

-an enquiry commission to go into the

above cases and if not, what are the

reasons therefor ; and

(c) what steps Government propose
to take to bring back confidence among
the people there ?)
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